
(b) The Services is proposd to have 
the following five grades of group 'A', 
'B' and 'C' polJi;s: 

Grade Post and paJ-scale Group 

I Directorx , 
(Rs. 1500-1800) Ceneal Oivil 

)-Service, 
II Deputy Director I Group 'A' 

(Rs. 1100-1600) J 

III Asstt. Director Central Civil 
(Rs.650-12oo) Service 

Group 'B' 

IV Senior Translator I 
(Rs. 550-800) I Central Civil 

~ S:!rivicc 
V Junior Translator -k Group 'C' 

(Rs·425-7oo) J 
The rules relating to the proposed 
Service are bemg finalised in consul-
tation with the Department of Per-
sonnel and Administrative Reforms 
and the Union Public Servce Com-
mission. 

Proposals fOr Modernisation of Cement 
. Industry 

9146. SHRIMATI MADHURI SINGH: 
Will the Minister of INDUSTny be 
pleased to state: 

(a) whether several cement manu-
facturing units in the country have 
submitted the modernisation proposals 
to effect increase in production; 

(b) if so, the companies which have 
submitted the modernisation plans; 

(c) the details of the proposals; 

(d) whether Government propose 
to provide financial aid in the imple-
mentation of modernisation schemes: 
and 

(e) the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): (a) 
to (c). Cern-ent Manufacturers Asso-
ciation have indiacted that they have 
received modernisation plans from a 
number of cement factories and that 
they would be forwarding them to 

the -Government. These plans ha~, 

however. not yet been received. 

(d) and (e). The need for moderni-
sation of cement industry has been 
engaging the attention of the Gov-
ernment and details are being worked 
out. 

Distribution 01 Cement 

9147, ~ a  KAMLA MISHRA 
MADHUKAR: Will the Minister of ,. 
INDUSTRY be pleased to f..tate: 

(a) whether the public is exper .. -. 
iencing great difficulty in getting the 
permits of cement from the concerlled 
authorities in time; 

(b) whether it is also a fact that 
there are complaints in the distribu-
tion of cement all over the country; 

(C) whether Government have ta-
ken any note of the difficulty of the 
public in getting the cement; 

(d) if so, the action taken in Lhe 
matter; and 

(e) if not, the reasons thE:refor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA) : 
(a) to (e). There is a general shor-
tage of cement in the country. In 
such cirCUmstances, it is possible that 
some inconvenience is experienced by 
the public in obtaining their require-
ments of cement. Cement is a statu-
torily controlled commodity. Powers 
have been delegated to the State Go-
vernments who are fully competent 
under the Essential CommOdities Act 
to deal· with such complaints. The 
State Governments have already been 
advised of the need to devise effective 
scheme for control over pUblic sale 
and distribution of cement. Essential 
featUres of the scheme suggested are 




